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then the name of the mother should also
be given. And similarly ‘'n many cther
rreas, such nakeq discrimination is meted

t to the women. This should be cor-
«ted, This is a very serious matter.

(bhank you, Madam.
" SHRIMATI MARGARET ALVA:
There 15 a Department for Women and
Child Development. This Department is
without a Minister in charge for the first
time, This shows how much intersst they
have taken in women and children’s deve:
lopment,
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THE DEPUTY CHAITRMAN: Even in
the Umteq Nations form, they write the
name of wife. When I went there in 1983.
1 told them, “In our country, we put
spouse, There can be a women delegate.
And I dont have a wife I havel only 2
husband.” Then they changed it. So, I
think these discrepancies, however small
they are, they shoy discrimnation And
1 would look into the matter of our pro-
formsas.

SHRI M A, BABY* Thank you, Ma-
dam

Flood havoc in Ganjam district of Ovissa
and inadequate relief measures by Gov-
ernment

SHRI PRAVAT KUMAR SAMANTA-
RAY (Orissa) Madam Deputy Chair-
man, I am grateful that you are allowing
me to speak in this august House about
a seimous problem of Gamam disteict in
particular and Orissa 1n general which has
witnessed a flash flood on the 6th Novem-
ber, 1990 And mn this flcod 69 people
have died and 17 persons are missing till
date and about 75,000 dwefling houses
have been washed away. And agricultu-
ra] fields to the tune of 2.5 lakh hectares
having paddy, sugarcane, pulses and oil-
seeds have] suffered heavy damages. Apart
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from that, non-paddy crops like sugat-
cane, oiseeds, etc, in an area of 32,000
hectares have suffered the damage. Due
to this unprecedented flood in the Ganjam
disteicg which is one of the most advanced.
districts of our State, economuc condition
of the people has been affected, Atout 11
to 12 thousand cattle have lost their lives;
more than 16 thousand smail animals
have died within a matter of eight hours
due to this flood,

Madam, this 18 not the first occasion
that this flood has occurred causing severe
damage to this district; this s the third
occasion, I want to bring to the notice
of the Governmepnt, through you, that no
serious attempts have been made till date
either by the State or by the Central Gov-
ernment to check such a havoc. Madam,
you cannot imagine the extent of loss.
Five bridges have been washed away and
20 buses plying at various olaces are yet
to be traced out. Till date, an amount of
Rs, 25 lakhs has been released from the
Prime Minster’'s Relief Fund, in favour
of the State besides another sum of Rs. 50
lakhs for artisans. When the Prime Minis-
ter visited this place, he announced to
the public and to the press that the Gov-
ernment of Orissa has asked for Rs. 100
crores assistance for repair and rebuilding
works, and he promised to release Rs 50
crores immediately. But no such assistance
thas been recefived by the State Government
till date, and with meagre resources at the
command of the Government of Orissa,
relicf and other repair works have been
started But my apprehension is that all
these works will come to a standstill unless
the Central Government immediately
comes to the assistance of the State Gov-
ernment and takes over the situation to
save the people and help them to meet
the problems in future. Thank you.

SHRI KAHNU CHARAN LENKA
(Oniss)a Madam, my colleague, Shri
Samantaray has mentioned the extent of
damage that has been caused in Orissa i
Ganjam district  Actually, the Govern-
ment of Orissa has miserably failed to
tackle the flood situatien in Orissa. The
havoc caused by the flood and the serious-
ness of the situation was so grave that it



41t Special

[Shri Kahnu Charan Lenka]

could not be taken up at the national level
because of the strike in the Communica-

tion Department donng that periog and

the matter could pot be brought to the
notice of the Central Government But,
however, the gravity of the siuatiun was
realiseq by Shn Rajiv Gandh who visited
Ornissa and the Gamjam district He tour-
ed ten blocks out of 15 which had been
affected by these floods and after com-
ing back to Dell, he gave his assessment
and projected the necessary demands of the
suffering people of Orissa, before the Gov-
ernment of India Of course, the Prime
Minsster visited the place next day But
10, the Ganjam district he visited only one
place, Asaka, by a helicopter and came
back ang after coming to Bhubaneswar,
he decialej that a sum of Rs 50 crores
has been released for the flood-affected
people of Ganjam, But Madam Deputy
Charman, T am sorry to say that the Chief
"Minister of Orissa contradicted 1t Thiy
is a very sertous matter When the Prime
Mumster says that Rs, 50 crores have been
sanctioned for flood relief, the Chief Mins
ter, Mr  Biju Patnaik, disputes it

A Central team also visited the area on
the 13th and 14th Novembei, last year

The members of the Centra] team were

pot alloweg to go to the interior areas
affected by floods T repeat, they were
nnt allowed They have identified a num-
“er of points for relief and rebabriitation
of the affected people 1 understand, the
Central and the State Governments are
considermg the recommendations, but no
satisfactory rehef and rehabilitation mea-
sures have beerr affected so far, - -

Gamam District hag never seen such a
flood before The area which has been
affected 13 calleg the granary of Orissa
The peoplel of this area h.d never seen
such a flood before (Time bell rings),
Up tll now g3 large number of people
are Iving under the sky, in the open.
They ‘have - lost their houses Everything
has been washed away Their catfle,
their "property, crops, everything, has
been washed away. But so far the Go-
vernment has not given any satisfactory
relief to the people I would Hke to
"know what action...

[ RATYA SABHA ]
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SHRIMATI MIRA DAS (Orissa): Ma-
dam,.

THE DEPUTY CHAIRMAN: You
have smd what you wanted to say He
1s now saymg what hel wants to say

SHRIMATI MIRA DAS  Madam, 1
only want to point out that all sorts of help
and assistance were given at the proper
time He should not make 1t a pohiical
assue  This 15 a very serious problem fac-
mg the people there.

SHRI KAHNU CHARAN LENKA This
message also will go to the people of the
Ganjam Dustrict, the affected people there,
and they will see what 1s wrong and what
1s nght and what you bave said in the
Holuse .

Madam, I would like to know Wl
action has been taken for rehabihitation of
the affected people particularly, the people
who are poor, needv and who have lost
almost everything? What action has been
taken for emsurmng a good Rabi crop and
whether anv heip 1s beinz give n to the
people, particularly, the poor, which would
enable them undertake cultivaiton?

THE DEPUTY CHAIRMAN Please
conclud= now We have to adjourn for
lunch

SHRI KAHNU CHARAN LENKA [
am concluding What steps are being
taken to repar the damaged and rebuild
the washed-away educational mstitutions?
Have the nationaiise banks been 1ssued
nstructions to gwve bank loans at a lower
rate of interest, or, without any interest
on long-term loans? Woulg the Govern-
ment kindly clarify these points?

1 would also like to make the following
demands HUDCO be i1ssued mnstructions
5 provide dwefling houses to those whose
‘houses have been washed away or damag-
€d as a result of this natural calamity
Crop losses of each individual be evahua-
fed and compensation paid to them go that
the can go ia for Rabi cultivation. The
Joss of siggaicare "and bete] leave Crops
shonld be alsessed separately and full
¢ompensation  should be Paid to them
The students in that area should be
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exempted from payu;g theyy fees, A
mimmym sum of Rs. 1 lakp should }

be paid to the dependents in the case of
each death due to this natural calamuty.
Thaak you

THE DEPUTY CHAIRMAN. . The
House,1s now adjourned for lunch and we
wil] meet again at 230 p,m. The rest of
Special Mentions will be taken up aftelr
hmch '

The House then adjourned for lunch at
thirty-five mibutes past one of the ciock.

v .

The House refassembled after lunch at
thirty-two mnutes past two of the clock,
The Vice.Chairman (Sbri Shankar Payal
Singh) 1n the Charr

SPECIAL MENTIONS—Contd

Cyclonic rains ang ﬂoods'in Orissa
SHRI SARADA MOHANTY (Orissa)®
1 draw the attention of the hon Mimster
through you, to the cyclomc rams and
floods 1n "OGnssafrom 3rd to 6th November
1990 which cawsed heavy Jdamage to hkfe
and proreities

The devastating flood Rustkulva river
i the district of Gamjam, Orissa State,
cia med heavy tolf of 69 human lves be-
siles the minsing 17 persons: “The- death
toll would have been much  higher f 1t
would nt have come ducing the day time

. There ,has heen colossal  damage ' to
about 075 lakh private houses. So, also
damage has been done to government bmld-
ings, both residentigl and non-residential,
schools State Transport Corporation offices
garages, electric transmission -poles, Dhft-
wrigation pomnts, canals, embankments of
both canals and rivelrs damage has also
been, caused to M I project, reservorrs,
road‘* including village road, Panchayat
Satmti roads, gram panchayat roads Many
goads have been breached and large Sec-
_tioms of roads washed -offr Fwe major
bridges have been washed away and three
major bridges have been badlly damnaged,
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The flood has seriously affected urban
infrastructure, such as comununication net-
work, water supply, electricity and other
public uttaties Due to heavy rain houses
of villages on the foot of hills and middle
of hills were damaged by sliding of big
stones from the halitops.

This ram and flood has caused extensive
damage to the houses of weavers and arti-
sans by destroying their looms, yarns and
other materials angd toois

Two uses were washed away and 16
have been heavily damaged Transport
stores and tools were alsc washed away.
The Gopalpur Port sustained damage to
Sand Pump statron Wooden barrage and
navigation channe]l have been silted.

In the case 6f ammal husbandry, flood
claimed 11,574 cattle hves, and more than
16,147 smali ammals hike pigs goats, sheep
poultry have been permhed Vetermary
hospitals, dispensaries, livestocks centres
and chvhng plants  have alsp  been

damaged,

The ‘stab®'ng crops of paddy, sugatcane]
pulses, oilsceds and  vegetables suffered
heavy damage. This flood also brought
sani mto more than 20,000 hectares of
land The flooq has broken the backbone
of the poor agriculturists, [a-ourers,
vilage artisans «nd weavers

At has not also left a large number of
fisherges tanks, ghegries and ponds of the
Orissa Manime and. Chilka Asea Deve-
16rment Corporatien and  cooporative
fishery tan%s The TForest Department
also has -been put to loss as bmldinos
and godowns have been damaged -

It 15 said that this type of ramn and
flood were never seen in this are, during
the last 100 years People of the afea
have been rendered homeless Power
supply ‘was disrupted dn several towns
and more than 800 villages

‘The State Government of Orissa took
mmmediate action for- the supply of food
and other essential materals -and -for re-
hgbilitating the people.temporarily. As
the damage is much heavy, without -Cen-
tral aid the State Government cannot
do much without modernization for im-



